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In The Central Administrative Tribunal
Jaipur Bench, Jaipur @
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Bhaskar Dandi Versus. Union of India & Others
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Date of Qrder Orders
OA 8(98

20.,4,98 | None present for the applieant.

None present for the applicant even though
the OA has been called twice, The applicant has-
not complied with the -directions given on 17.2,98
and rep§§;ed on 9,3,98. Last opportunity is given
to the applicant to comply with the directions
given earlie;.

May be listed for admission on 22,5,98,

S

(Ratan Prakash)
Judicial Member
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srasent £or the 2applicdnt even in the
: second round

In vieWw of non-progecuticn on pirt of the
-t AapplicAnt the 08 iz Aizmiszed for non=3pnelra.

of the apmlicant 83nd its non-prozecution.

P @1 (Patar, Frakash)
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